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(w) Py Fefdeardt o € € Pl
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Afr Hot line arrangement with Jaslok
Hospital regarding the health of Shri
Jayprakash Narayan

10749, SHRI EDUARDO FALEIRO:
Will the Minister of INFORMATION
AND BROADCASTING he please to
state:

(a) whether All India Radiv 1s
having a Hot line or similar arrange-
mentg with Jaslok Iospita] to obtain
information regarding health of Shri
Jay prakash Narayan;

(b) whether after incorrect an-
nouancement made in Lok Sabha re-
garding J P’s death the Bombay cor-
respondent of All India Radio quoted
doctors as saying that JP was alive at
1.50 P.M. and promptly this correct
portion was carried by the Urdu
news bulletin which was already on
the air and thereafter the English
news bulletin at 2 P.M.; and

(¢) what regard has been given to
the AIR's newsmen responsible for
the occasion to give a correct news
and to rehash the pulletins within
minutes?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L K. ADVAND): (a) No, Sir,

(b) Yes, Sir,

(¢) The good work hag already
been suitably commended.

Appointment in Bongalgaon Refineries

10750, SHRI AHMED HUSSAIN:
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
Dleagaq to state:

% (a) cadre-wise number of posts so
it filled by the Bongaigaon Refineries
:;d Petrochemicals Lid, (BRPL) and
0 ‘unt of deputation/duty allowance
%d to each cadre (since inception of

the office at Bongaigaon) and cadre-
wise reasong as to why recruitment
has been made on deputation basls;

(b) whether persons employed by
the BRPL at New Delhi Office (before
shifting to the project site) on transfer
to the project site are being given
deputation/duty allowance to compen=
sate their unwillingness to serve in
places other than Delhi;

(c) if so, whether Government
have kept all the applications/appli-
cation forms preserved to ascertain
whether suitable persons are available
or not at the time of recruitment to
various posts and if not the reasons
therefor; and

(d) why some clerical posts are
being filled/proposed to be filled up
on deputation basis and not from the
Local Employment Exch2nge or press
advertisements?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N, BAHUGUNA): (a)
The cadrewise number of posts so
fay filled by the Bongaigaon Refinery
and Petrochemicals Limited on de-
putatron basis is attached,

The reasons for taking people on
deputation to various cadreg are the
need for having personnel with re-
quisite experience or non availability
of suitably qualifieq personnel by
direct recruitment or the requirement
of certain categories of personnel
only for a limited period of time,

The amount of deputation allow-
ance paid to deputationists during
the past five years is as follows:—

1974~75 . Rs. 1,761:00
1975-76 + Re. 44710
1976-77 . Rs. 1782:71
1977-78 + Rs. 19,529 37
1978-79 . Rs. g9,000.00

(Provisional as , the
accounts for 197
have not been cl
after Audit).






